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6. hlt. Deepak r.t. SLah +c,. Chartered Accountants is appointed with

remuneration ofRs. 1,00,000/- to assist the Official Liquidator. High Court,

Bombay to scrutinize books of accounts ofthe Petitioner Company.

The Petitioner Company to file an alfidavit regarding the directions given by

the Tribunal pertaining to dispatch of notices to Regulatory Autho ties and

publication of notice in newspapers has been duly complied with not less

than seven days before the date tixed for hearing.

V. Nallaserapathy. Member (T) B.S.V. Prakash r, Member (J)
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